[ 28 June, 2024 ]

THE VICE-CHAIRPERSON (SHRIMATI MEDHA VISHRAM KULKARNI): Shri K.R.N.
Rajeshkumar; not present. Dr. Bhim Singh.

Concern over arbitrariness by dealers under the Garib Kalyan Anna Yojana
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THE VICE-CHAIRPERSON (SHRIMATI MEDHA VISHRAM KULKARNI): Sant Balbir
Singh; not present. Shri Neeraj Dangi; not present. Shri Samik Bhattacharya.

Demand for a probe into post poll violence against persons belonging to SC and ST in
West Bengal after the recently held general elections

SHRI SAMIK BHATTACHARYA (West Bengal): Madam, unspeakable atrocities on
people belonging to the Scheduled Caste and Scheduled Tribe Categories and
minority community post declaration of results of the General Election to the House of
the People are taking place in West Bengal. Right from the beginning of campaigning
for the 18th Lok Sabha elections in West Bengal and to the declaration of the results
of the General Election to the House of the People, 2024, unspeakable atrocities have
been unleashed on the poor people, including women and children belonging to the
Scheduled Caste and Scheduled Tribe categories rendering many of them dead,
maimed and homeless. A total of eight innocent people have lost their lives because
of this mindless attack.

| would, therefore, like to request the Government to undertake concrete
action to protect the lives and properties of persons belonging to the Scheduled
Caste and Scheduled Tribe categories affected by the post-poll violence in West
Bengal.
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